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fFqar & ; AT

(|) wrsg Fad 1971-72 ¥ fqerg
1Y AT A WA A FT AT G
H2T AT @rgdt ¥ g1 ATZA § IAl
S AT ATZAT FT 5517 97 § 7

W | (o ggHaan) : (F) W9
fasig 1 F1aFq f@dt wsaaz a1 F3-
a9 97 gl afew wedig fgg §
guy fasm #Y eftz § dure fRar sar
g1 for 9, Mawfanda argw, fqas
ga @¥grE  57.56 fwo e R, &0
19.89 fHo o wrm wew wRW ¥ T=aT
g f9¥ 30-4-1971 =Y @ & fao
awa fgar war gr1 39% gHar fqa-
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faazam RICIE] AFqTE q BT F]
(o #io ) fratf ardia
(1) (2) (3) (4)
1. e (faadar) sadr &gt awza 254.00 "1, 1972
2. TAET-AFE! agr arga 192,22 gaf, 1973
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II. 1971-72 & fear i awen seatfag
e g

qA9ET Y& ATA W TWA F I
§T F1 S AIEA H  AIAME-TIAEATT
T |

Legal Aid to Lower Income
Group People

2159. SHRI BHOGENDRA JHA :
SHRI RAMAVATAR SHASTRI :

Will the Minister of LAW AND
JUSTICE be pleased o state :

(a) whether Government are aware
that seeking legal justice is a costly
affair under the present conditions,
particularly for lower income  group
people ;

(b) whether Government propsoe to
ensure exemption from court fees or
stamp duties, free provision of lawyers
and certified copies etc. to all those
owing less than 2% acres of irrigated and
5 acres of non-irrigated land and to all
those families having an annual income
of less than Rs, 1500; and

(c) if so, main feature of the scheme
in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI NITIRAS SINGII CHAUDHARY):
(a) Government, are aware that in some
cases difficulty is experictced by Jower
income group people while seeking justice
on account of paucity of funds.

(b) and (c). There is no such proposal
under the consideration of the Central
Government. However, some provisions
have been made in the Advocates (Amend-
ment) Bill, 1970 with a view to providing
legal aid to the poor through the agency of
the Bar Council of India and the State Bar
Councils.

JUNE 15, 1971
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Setting up of New Unit by H.M.T,

2160, SHRI DHARAMRAO AFZAL-
PURKAR : Will the Minister of INDUS.

TRIAL DEVELOPMENT be pleased to
state :

(a) whether Hindustan Machine Tools
Ltd., (Bangalore) has planned to set up
five more units by 1973.74;

(b) if so, the particulars of the
units and likely investment therein ;
and

(c) the number of persons likely to be
employed thereby ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) and (b). Hindustan Machine Tools
contemplate six new projects during the
1V Plan period. The names, location of
the projects and the estimated investment
thereon are as under :

Name of the Project
& location

Investment
(Rs. lakhs)

1. Bangalore Watch Factory

expansion 366
2. Srinagar Watch Factory 425
3. Tractor Project, Pinjore 491

4. Printing Machipery Project,
Kalamassery 330

5. Metal forming presses,
Hyderabad 330

6. Plastic Injection Moulding
Machine ‘ 105
Project, Bangalore, (non-plan)






